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EASTERN ZONE BENCH, KOLKATA.
M.A.No.23/2023/EZ with 1.A. No. 67/2023/EZ
(Arising out of Original Application No.20 of 2021/EZ.

Disposed of on 28.09.2022)

Sri Swarup Kumar Rath & others. ........ Applicants.
-Versus-
Union of India and Others. ........... Respondents.

OBJECTION AFFIDAVIT FILED ON BEHALF
OF RESPONDENT NOS. 2,3.5.6 & 7TO THE
INTERVENTION APPLICATION.

I, Sri Bijay Kumar Samal, aged about 58 years,
S/o Late Lokanath Samal, at present working as Chief
Engineer, Drainage, Gandarpur, Cuttack, At/PO:
Gandarpur, P.S.- Chauliaganj, Dist.-Cuttack, do hereby
solemnly affirm and state as follows:-
1. That, I am working as Chief Engineer, Drainage,

Gandarpur, Cuttack , hereinafter referred to as the

<
;
i
3
&=
e

answering respondent No.6 and as such | am
competent and have been duly authorized by
Respondents No.2, 3 and 5 to swear this affidavit on
their behalf.

2 That this objection/affidavit is being filed to the
I.A. No. 67/2023/EZ pursuant to kind order dated
02.02.2024 passed by this Hon’ble Tribunal.



3, That the intervention application as laid is not
maintainable on law and facts.

4, That the intervention application at the stage of
implementation of order dtd.28.09.2022 is also not
maintainable and liable to be rejected when 70% of
drainage channel and 15% structural work have already
been taken up.

5. That it is respectfully submitted that the
rejuvenation of the dead Sukapaika river is being
carried in compliance with the order dated 28.09.2022
passed by this Hon’ble court after hearing the
grievance for rejuvenation of the Sukapaika River in
Original Application filed by Sri Swarup Kumar Rath
and six other inhabitants of six different villages
situated on the bank of the Sukapaika river.

6. That it is humbly submitted that in compliance
to the order of this Hon’ble Court till date rejuvenation
work of the Sukapaika river has been taken up for
around 20km stretch out of total length of 30.85km.
The work “Construction of Sluice on Mahanadi right
embankment near village Ayatpur” and “Construction
of one Cross Drainage work on distributary No.l of
Taladanda Canal System at RD 29635 m. of Sukapaika
Drainage Channel” are running in full swing by the
Mahanadi South Division-I, Cuttack with schedule date
of completion as 19.07.2024 and 07.09.2024

respectively.

Bil‘aa Kumod  Scmal)
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T That it is humbly submitted that till 01.03.2024
total 55 nos. of recorded tenants of 18 nos. of Hal
Khata have executed sale deeds of their private land in
favour of Department of Water Resources, Odisha
measuring an area of Ac. 6.363 dec. in total out of
Ac.44.6 dec. Also recorded tenants and legal heirs of
dead recorded tenants of around 70 nos. of Hal khata
including intervener no. 5, 6, 12 and 13 have already
submitted their consent letter for selling their land for
rejuvenation of Sukapaika River. Sale deeds will be
executed after completion of relevant formalities.

8. That it is humbly submitted that the Hal
consolidation Record of Rights (Hal ROR) Khata No.
482 stood recorded in the name of Sri Ramzan Khan,
S/o- Sri Mahzid Khan and Sri Samad Khan, S/o- Sri
Mangu Khan of Thoriapada not in the name of
Intervener No. 1 Sri Narendra Kishore Mishra.
Translated copy of the RoR and copy of the RoR
downloaded from Bhulekh web site are annexed

herewith as Annexure-R6/AC.

0. That it is humbly submitted that the Intervener
no. 2, 7 and 8 have already sold their land to
Department of Water Resources by executing sale
deeds before the Sub -Registrar, Raghunathpur on
29.01.2023. True copies of the Endorsement
certificates of sale deeds by the Registering Officer,

h:jﬂ'K Kumary Camal)
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Raghunathpur are annexed herewith as Annexure-

R6/AD ( Series).

10.  That it is humbly submitted that the Intervener
No. 5 and legal heir of Intervener No. 6 have given
their willingness in writing to Executive Engineer,
Drainage Division, Cuttack to sale their entire plot to
the Govt. instead of part of their plots. Application of
| Intervener No. 5 Sri Sibaprasad Behera has been
submitted to the Government for consideration vide
letter no. 395, dated 03.02.2024 of Chief Engineer,
| Drainage, Cuttack. Translated copy of the willingness
| dtd.17.01.2024, true copy of the willingness
dtd.17.01.2024 and 04.03.2024 and letter no. 395,

\LJ R6/AE, R6/AF and R6/AG.

11. That it is humbly submitted that the name of
Intervener No. 1, 4, 9, 10 and 11 and their fathers’

ml‘aa Kumary gamaQ

names are not available in the land schedule of the land
loosers list. The Interveners have also not cleared their

position regarding their land.

12.  That it is humbly submitted that as the bed of the
Sukapaika River/Drainage channel was swampy, no
artificial forest could be created. If it was so, then
within the last seven decades, natural forest would

‘ dated 03.02.2024 are annexed herewith as Annexure-
have been created.

N
p RA
A TowN
AMBE CUTTAC 200
noTAR ‘NO,oN‘56
REG



£\

13. That it is humbly submitted that as sufficient
Gochar land are available, grazing for local cattle
would not be a problem. Rather the cattle will get their
drinking water from the rejuvenated Sukapaika River

so also villagers.

14. That it is respectfully submitted that as per the
joint inspection report of Tahasildar, Sadar, Cuttack
and Executive Engineer, Drainage Division, Cuttack
dated 01.11.2021, there are only 189 nos. of
small/medium trees present within the proposed
acquisition area. So massive trees cutting allegation as
stated in the I.A. is not true. True copy of the joint
inspection report, dated 01.11.2021 is annexed
herewith as Annexure-R6/AH.

15. That the averments/ allegations made in para-1
to 15 are disputed and denied. It is humbly submitted
that till date rejuvenation work of Sukapaika river has
been completed for around 20 K.M. stretch out of total
length of 30.85 K.M.

16. That it is respectfully submitted that the matter
raised in the [LA. has no wvalid ground and the
rejuvenation work is in advanced stage as per the kind
orders of this Hon’ble court. Therefore the 1.A. may

kindly be dismissed.

B)]\m@ Rumovy gﬂ""‘-Q
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VERIFICATION

I, Sri Bijay Kumar Samal, aged about 58 years,
S/o.Late Lokanath Samal, at present working as Chief
Engineer, Drainage, Gandarpur, Cuttack, At/PO:
Gandarpur, P.S.- Chauliaganj, Dist.-Cuttack, do hereby
verify that the contents of the above affidavit are true
and correct to the best of my knowledge as derived
from official records and that nothing material has been
concealed there from.

Verified at Cuttack on this the 15" day of
March, 2024.

&’aa Kumery QamaQ

Cuttack. R

Dt. 15.03.2024. VERIFICANT.

Chief Engineer
Orainage, Gandarpur, Cuttack-3

AFFIDAVIT.

[, Sri Bijay Kumar Samal, aged about 58 years,
S/o.Late LokanathSamal, at present working as Chief
Engineer, Drainage, Gandarpur, Cuttack, At/PO:
Gandarpur, P.S.- Chauliaganj, Dist.-Cuttack, do hereby
solemnly affirm and state as follows:-

1 That, I am the respondent No.6 in this Original
application and have been duly authorized by

Respondents No.2, 3 and 5 to swear this

aftidavit on their behalf also.
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2, That the facts stated above are true to the best of

my knowledge and based on official records.

Identified by:
\uf %‘a’d Kumay ga'lmaD
é A. .
Addl.Govt.Advocate. Deponent. 5.3 024

Chief Enginesr
Nrainage, Gandarpur, Cuttack-8

CERTIFICATE.

Certified that due to non-availability of cartridge paper

this counter affidavit has been typed in thick white

.03.2024. Addl.Govt. Advocate.

2 I i

The above na % deponent being

identified by g .‘--"PC};@D\_ Adv,

solemnly affirmi and s1ates befgre me

that the contents of th.= "‘JEP o=

are true to the bes. ui wsiheritheir %\

knowledge and beliet. \\: 0
ANMBIKA PRASAD RAY

NOTARY, CUTTACK TOWN
Regd. No.-ON-56/2004
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Annexuse - QG/AC_

'-'___'___,___,___r

TRANSLATED COPY

comments if

any

KHATIYAN

Annexure-A Village: Somepur Tahasil: Kishananagar

Form No. - 99 Police Station: Kishananagar Tahasil No. : 554

Volume - 402 Police Station:: 34 District: Cuttack

1) SL. No. of  [2) Name if Zamindar and Khewat or Khatiyan 3) Name of the Tenant, Fathers

Khatiyan Serial No. name, caste and Residence
Ramzan Khan, F- Mahazid Khan,
Samad Khan. F- Mangu Khan,

482 Government of Odisha Khewat No. Caste: Musalman, Residence:

Thoriapada

4) Rights 5) Dues 6) Description of cumulative tax

Nistar Cess
Water Tax Tax |Cess| & Other |Total
cess if any
Sthitiban
Water Tax fixed by
8.30(4.15 0.00 12.45
officers of Water
Resources Deptt.
7) Special

Last date of publication :19/03/1985

ate of fixation of tax :01/04/1985

BLANK SPACE FOR STAMPING

TT7eee CofY Q@g&koj

0:ainage, Gandarpur, Cuttack-8
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\
Cmef‘ll.}ngfneer

182



- 9- 183

¢
]
TRANSLATED COPY
Khatiyan SI. No. : 482 Village: Somepur District: Cuttack
Plot no. of Area
Chaka No. of Description of type Type of non-
non-chaka Remarks
No. | Chaka Plot. of land and boundary |Acre| Dec. | Hectare chaka land
plot
8 9 10 11 12 13 14 15

N: Natabar Sahu
326 |1821 Balibili 0 | 3100 | 0.1254

S: Balakrushna Guru

N: Batlun Nisha Bibi
346 1847 Balibili 0 | 5200 | 0.2104

S: Narayan Mishra

2 plots 0 | 8300 | 0.3358

National Informatics Center 14/03/2024 09:23:20 |IP :49.37.117.223

ey ollogle

&%
Chief Bngineer

Drainage, Gandarpur, Cuttack-3
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Chiaf Engineer
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Endorsement of the certificate of admissibility .
Admissible under rule 25! duly stamped under the [ndian stamp (Orissa Amendment act 1 of 2008) Act 1599, Schedule 1-A No
23 Fees Paid : A(1) - -2, -3 - 2 User Charges - 295, Tolal - 295.
Date:29-Jan-2024

(_ f\-.."\ R
5;;3;;'.__'[ | o~ "
9 - Signdtuce of Registering officer
_ Al ?.5’%-.‘6!'7,"\‘9 09#,“ J
Endorsement under section 52 L . ncer

Presented for registration in the office of the Sub-Registrar Sub-Registrar RAGHUNATHPUR betwaen %H':} f%t}h BiL1§:00 AM
and 1:30 PM on the Date 29/01/2024 by SUKANT BEHERA , son/daughter/wife of LATE SHYAM BEHERA of AT/PO-

SOMPUR,PS-KISHANNAGAR,DIST-CUTTACK, by caste OBC, profession CULTIVATION and finger prints affixed.
rend)
&L B G ‘;'a,f

B
e

ol

Signature of Presenter / Date: 29-]lan-2024

; a"’y‘:‘:\. \\ v

.I ‘l

tﬁ( e 1

3 = 5& tuf',e-c;f Registering officer.
' 9SIering Officer

;-.aghunathpm

e

)

Execution is admitted by :

NAME

PHOTO

THUNB .
IMPRESSION: " .

DATE OF
)
ADMISSION OF ‘ﬁcer

EXECUTION r

SUKANT BEHERA

29-1AN-2024

DEBA PRASAD
BEHERA

ZO-JAN- 2024

SMT SOUDAMINI
BEHERA

317224048

PRSPl = 42 %)
awele =~
s 5

Z9-JAN-2024

| SOURAV KUMAR
SAHOO EXECUTIVE
ENGINEER OF
DRAINAGE DIViSION
CUTTACK(GOVT)

Execution By
SCQURAV KUMAR
SAHOO EXECUTIVE
ENGINEER OF
DRAINAGE DIVISION
CUTTACK{GOVT)
Who is Exempt from
personal
Apnpearance in this
office U/S 88 Act
XV of 1908
approved by

Execution By
SOURAV KUMAR
SAHOQ EXECUTIVE
ENGINEER OF
CDRAINAGE DIVISION
CUTTACK{GOVT)
Who is Exempt from
personal
Appearance ia this
office U/S 88 Act
XV of 1908

approved by

Execution By
SOURAV KUMAR
SAHOO EXECUTIVE
ENGINEER OF
DRAINAGE DIVISION
CUTTACK{GOVT)
Who is Exempt from
personal
Appearance in this
office U/S B8 Act
Xviof 1808
approved by

A
Frepe CoPy oL

\B
=

----¢htef Engineer
L siinage, Gandarpur, Cuttack
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identified by MANGARAJ DAS Son/Wife of MICHHU DAS of AT/PO-SOMPUR CUTTACK by profession 187

& ‘ ‘
I [rm—— -4
Ve e
MANGARAJ DAS 29-JAN-2024
|
‘ 43149715
/"_"‘ .
/
Date: 29-Jan-2024 L . N~
S !t e of Registering officer
; P a w%&cpr
L ? ) =
Endorsement of certificate of registration under section @gfz SR ath o

Registered and true copy filed in : Office of the Sub-Registrar, RAGHUNATHPUR
Book Number : 1 || Volume Number: 3
Document Number : 10762400116

For the year: 2024

Seal
Date : 31/01/2024

;‘wSigMd{‘Registering officer

Registering Officer
Raghunath pur

\7‘?
Chief Engineer

1age, Gandarpur, Cuttack-3



Endorsement of the certificate of admissibility

Admissible under rule 25: duly stamped under the Indian stamp (Orissa Amendment act T of 2008) Act 1899, Schedule

1-A No. 23 Fees Paid : A{1) - -2, I-2 - 2 User Charges - 325, Total - 225

Date:29-Jan-2024

Endorsement under sertion 52

Regéﬁ&ﬁfré'\o'f b{égpste[mg officer
Raghu=t

Presented for registration in the office of the Sub-Registrar Sub-Registrar RAGHUNATHPUR between the hours of
10:00 AM and 1:30 PM on the Date 29/01/2024 by NILAMAId{ PALEI , son/daughter/wife of LATE GANDHARBA
PALEI of AT/PO-SOMPUR,PS-KISHANNAGAR,DIST-CUTTACK, ¢\ ceste GENERAL |, profession CULTIVATION and

finger prints affixed.

Signature of Presenter / Date: 29-Jan-2024

Executian is admitted by :

i _
E',E_ndorséqxentunde,r se;p

R T
i k i 7

ttmj58

A

Slgmagée‘\é\f R?%ste[mg ofﬁcer
Raghunainpu:

317224019

DATE OF
NAME PHOTO ADMISSION OF
EXECUTION
NILAMANI PALEI 29-JAN-2024
317224015
BAIRAGI PALEI balvay havanp 29-JAN-2024

SOURAV KUMAR
SAHOO
EXECUTIVE
ENGINEER OF
DRAINAGE
DIVISION
CUTTACK(GOVT)

Execution By
SOURAV KUMAR
SAHOO EXECUTIVE
EMGINEER OF
DRAINAGE
DIVISION
CUTTACK(GOVT)
Who is Exempt
from personal
Appearance in this
office U/S 88 Act
XV1 of 1208
approved by

Execution By
SOURAV KUMAR
SAHOO EXECUTIVE
EMGINEER OF
DRAINAGE
DIVISION
CUTTACK(GQVT)
Who is Exempt
from personal
Appearance in this
office U/S B8 Act
XV1 of 1908
approvea by

Execution By
SOURAV KUMAR
SAHOO EXECUTIVE
ENGINEER OF
DRAINAGE
DIVISION
CUTTACK(GOVT)
Who is Exempt
from personal
Appearance in this
office U/S B Act
AV1 of 1808
approved by

LadAco e @M&J

Ch:e\ Enginsef -

ol zinage, Gandarpur, Cuttackeg.
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| j Identified by PURNA CHANDRA PALEI Son/Wife of NILAMANI PALEI of AT/PO-SOMPUR CUTTACK by profession . 189

’

PURNA CHANDRA

29-JAN-2074
B 29-JAN-207

43?49?09

,..~:<,’
c:}.'

Date: 29-Jan-2024 \ 0\ \
"‘%gﬁgmﬁ' &’Ré&ﬁstemng officer
1AL

UL PUr
Endorsement of certificate of registration under section E’D

Registered and true copy filed in : Office of the Sub-Registrar, RAGHUNATHPUR
Book Number : 1 || Volume Number : 3
Document Number : 10762400115

For the year: 2024

Seal : L \-\ ,\\EX‘ -r*} i
Date : 31/01/2024
Signature of Redistéring fficer

“Ircue CoPy Qﬁ‘@%ﬂgoﬂ

o
Chief Bngineer
Drainage, Gandarpur, Cuitack-3
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TRANSLATED COPY

To pate: |H -01 FQCJQ?
The Executive Engineer, Drainage Division, Cuttack
Gandarpur, Cuttack- 753003
Sir,
| Your officers have informed me that as land acquisition is required for the
rejuvenation of Sukapaika River an area of Ac. 2.21 Dec. of land out of total Ac.
2.92 Dec. will be acquired for the same from my plot no. 820 of khata no. 503 in
Somepur mouza. The proposed Sukapaika river is passing through my plot. After
selling the aforesaid amount of land, the rest land of Ac. 0.71 Dec. will be of no
use for me, because this land will be divided in to two parts of narrow width.

Therefore | want to sell the remaining land of Ac. 0.71 Dec. to the Department of

Water Resources.

In this context | request you to register sale deed of the entire patch of land

of Ac. 2.92 Dec. out of total land of Ac. 2.92 Dec.

Yours faithfully,

Sibaprasad Behera
Somepur, District- Cuttack
Mobile: 99384 41131

Copy submitted to the Additional District Magistrate (Revenue), Cuttack for
kind information and necessary action.
Sibaprasad Behera

] Somepur, District- Cuttack
Trepe cofY uﬂ@uﬁf‘ﬁf‘!

\1%
Chiel Engineer

Orainage, Gandarpur, Cuttack-3



i L S | 191

g9

GQIL1 961, GRElE FUGE, K9
- PlElRd, @YW -9861006 |

- o — -.‘: ._.—--'___:..-"-" -
FERLRA QG 9L 64 JRUIRGl @I JEY@ia QIdY @F6e @Y AL

ZIQdasl 992Ql 64ig SIRY ORI GRYAT TRIT T8R KSR ARG qGe Gl
2ig3e 62199 6¢NRITS SISl 2ol gona YE Aol Mo 6616 @A AR 9 9.09

G900 9 9 9.9¢ 2A0R BF AYILES 699 68IR AN 2RYFIA FI6S 2iElg GF¢ FRART |
(260 4eunal iR AP Glsl 9T6a YN8 | QU8 AL GHg 9F FRQ! 969 GGl
Q226 QI Jo.9¢ SITM BF 2N PG LGS 699 GIF, K Y9 IUIRR AR
Ulglea @l 2Rl 6T1R QER| PRED LSRR 69IR LN 1 94 SRS 9g2Sl Yo.9¢ FATR
REIg ¢l 266 GRASIQ FRITIY 7F 961G SILS |

9@ 906ga169 QU6AUB 6719 9 9.09 TR RIFIRQ 9 9.¢9 CATR IR ABIRAE
a9l CIR 2168 26N IS |

e ¢S,

'«-p ' i
— lbaf__zl?'ku/;@@/w
g 991G 69624 '
6IF1IgR, ARI- 9O
Q- CQENry ¥eedNe

4 6998 8K 99 @6l A0S LRl AWERT (AUWT), @Th 20T 99° QL6
@G YE QF168 6998 @AM

3 | .
q_——.__x‘_a_}[ bcixfr)ry\%zLJ) :"%
i d L4 o
e @M%{Zd - 89 gaIC 6a6aal -
TreuR €Y : calcIgR, ARl- 999
b
Chief €Engineer

niinage, Gandarpur, Cuttack-3




A8 psvexure. RE/AFE 77 i 52
> "'r'/-h‘“"/ } t( "‘{ i '\.\i A

i, ’
"II*;{!’H. foneta § i
;I‘ 9 L] :)\’\ ;'.h ]
W\ e il /%
'\}‘.‘<"‘ ‘\:‘\_\ ) i_n- 1= 3¢ g{ % Y ¥ ’;—“/’

P

¢ .
- . . ) b T

e € xecukdve ¢ n%c neert W akere. \k‘g{‘%ﬁ&m_@h-rr.r a

De 4 - Gan olgut{D wee, Cuddaok _

A ppLecatdon Jer -Jrfd.q-‘ﬂr’;\ reegp o Al
G E A\ wan LCLa\d\ a2 L, \})ﬂi‘ A b« O\ e }

S eanmepurt v o ¢
3

?-\U\r}

S5

Respeet bty e ‘e “o Lo o % tt“O\QM“g*’D{
pewsons Ve CB o Slate Hat (€ avee e Buoneve o
e fand \{)QQ_(\{-‘_Q\(\a kata 10 - God /1 Pi_o_s.ﬂ o -
%%g. Ao qy wWhdeh s <ituaked c%w.Qukpmﬁkghbqq
C o toncle v P tocess  [ovt. Janglbow  an areon o4 Ao 6“[

we rtpg.\ugj;@. L%PLUQ, \,a\(i‘f\o\ o nocait,

h}.\_ Dewe ol ee
(X Fentdo

to take el oY the L_Q\\q (sevt. peeNe
YU peSHE WO duwe  Logd as, Pasc. aeyt . redes - we
Curee Welldng preoNcolbe ewnddcee vlot (ore eV e \”@{
Eex{ecate'on \7 Lut\;\o?, S
Whevtd})c*m& J woe ;Lgxqu_gg U‘SGU\ P &Q_Qg@' ek ©
Qreps, Lo Qe o0 ol ende we. ;99+- We'tk e

..' 3 it ' \ 3

lEQ *@09)@\&@@ b@fio\mlw&h WE Al et oy suse. Yeour.
D houlol boe e . oho Ai'q e
& k& WO vere, olo Lo %e_g{ '

Q Baswe
| S iy

.
D\‘}
'{193r ck‘s
gnt E;;]r;:ur. o ;
Nousdanein fé @a/w

an

%

grainage'

NFURY Yo AR AR D)

- (S
Newsgon ' 13, e e
Sculf\u k?_gk_ 2 j\_(’}k'_(}\

Probhat Rk e




19

ANNAUE -
Office of the Chief Engine’éﬁ‘———————-_:__RéZ_f\ﬁ 193

Drainage, Gandarpur, Cuttack-3.
E-Mail: cedrainage@aginail.com

sk g

No. DW-II-M- 82/24 = /4, /Dated, the . 2.7 << b
From :
Er. Bijay Kumar Samal,
Chief Engineer, Drainage.

To
The Director,

R & R-cum-Additional Secretary to Govt.,
Department of Water Resources,
Odisha, Bhubaneswar.

Sub: Permission for acquisition of left out portion of land of Sri Sibaprasad Behera,
At/PO Somepur, Dist. Cuttack through direct purchase method for the work
“Rejuvenation of Sukapaika Drainage Channel under Cuttack Sadar Assembly
Constituency of Cuttack District”.

Sir,

In inviting reference to the subject cited above, It is to mention that, the Executive
Engineer, Drainage Division, Cuttack has intimated that Ac 2.21 Dec. of land in Plot No. 503,
Khata No. 820 of Somepur Mouza under KishannagarTahasil is required for the work
“Rejuvenation of Sukapaika Drainage Channel under Cuttack Sadar Assembly Constituency of
Cuttack District”. The owner of the plot, Sri Sibaprasad Behera, At/PO :Somepur, District :
Cuttack has submitted an application that the total area of the plot No. 503 is Ha.2.92 Dec,, if
Ac 2.21 Dec. will be purchased by the Division the balance land of Ac. 0.71 Dec. cannot be
utilized for any other purpose for which he has requested to acquire total area of the Plot No.
503 measuring an area of Ac. 2.92 Dec.
The cost of the land measuring area Ac 2.21 Dec. is Rs. 35,00,640/- & the cost of
entire plot Ac. 2.92 Dec. will be Rs. 46,25 ,280/- .
In view of the above facts, necessary permission may be accorded in favour of the
Executive Engineer, Drainage Division, Cuttack to purchase total land Ac. 2.92 Dec. instead of
Ac.2.21 Dec. of Plot No. 503.
This is for favour of information and further necessary action.
Yours faithfully

L
Chief Engineer, Drainage

Memo No_ﬁé /Dated the. (3 -7 2024
Copy forwarded to the Additional Chief Engineer, Drainage Circle, Cuttack with
reference to letter No. 359/WE dtd 29.01.2024 / Executive Engineer, Drainage Division, Cuttack

_{r_a)gfogggrmﬂ%i Cr;jcessary action. L

N
\ Chief Engineer, Drainage
\s’]‘) g ' g

Chief Engineer
Nrainage, Gandarpur, Cuttack-3
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ADRX OVE 194 |
( a2 LAND ACQUISITION STATUS OF SUKAPAIKA DRAINAGE CHANNEL |
(IN 60M.)
Area in Ha.
RD in Km. Village Name Structures Actual Area Acquired Area Remarks
House | Tree | Private Govt. Private | Govt.
Land Land Land Land
1 2 3 4 5 6 7 8 9
€O to 1.00 Danduasipara 0 11 14.245 13.951 7.572 4.835
1.00 to Danduasipara 0 £
2.00
200 Brahmanbad 0 i1 | 1733 | 0709 | 0881 | 0033
3.00 Damodarpur 0 4 5.996 31.441 1.739 19.756 '
4.00 Damodarpur 0
5.00 Damodarpur 0
Damodarpur 0 i :
6.00 to Alarpur 0 9 0.126 1.146 0.007 | 0.998 |
7.00 Paikasahi 0 4 0.000 6.498 0.000 0.205 i
Kosida 0 28 1.215 4,518 0.942 3.408 d
7.00 Dharina 0 8 0.000 1.737 0.000 0.291 i
8.00 Jasapara 0 9 0.862 22.777 0.750 10.208 .
9.00 Kamarpada 0 7 0.000 6.360 0.000 3.383
10.00 Kotuan 0 11 0.000 0.870 0.000 0.570
Bastapara 0 3 0.000 16.085 0.000 7.362
Arilo* 0 0.000 14.239 0.000 6.212
100 Tarilo 0 3 | 0000 | 3567 | 0000 | 1.338
i2.00 Sampur 5 27 | 9468 | 8883 | 5.075 | 5.384 |Existing5 Nos.of
termporary shed |.
on Govt. Plot.
Hansadia G 10 0.000 15.158 0.000 6.413
13 K 16 Bodhpur 0 0 1.150 33.219 0.445 18.959
16Km 0 0 0.316 1.397 0.060 0.380
Nanpur 0 3 0.000 1.599 0.000 0.637 1N
0 9 0000 | 8401 | 0000 | 5.411 [1cuC @y aftustel/
Mahangaraghunathpur 0 8 0.117 0.117 4.690 0.142 D
17 Km to
21Km Dakhina Sailo 0 0 1.741 10.680 0.199 5.945 W% |
Manpur 0 0 0.000 14239 | 0.000 | 7.649 Chiel Englpeer
- Ainpur 0 0 1028 | 36131 | 0785 | 22.316 |(ainage Gandarpur, Cuttack-3
25Km Sainparuan 0 2 0.000 28.109 0.000 16.335
Brahmanbhuin
Korkora
i — 0 4 1.283 0.028 0.688 | 0.001
Korkora
26 Km to Puranorpara 0 4 6.377 4.032 4.549 3.248
32.60Km Bankol 0 8 0.093 3.555 0.015 1.132
Arang 0 4 0.000 4.158 0.000 3.185
TOTAL 189 45.748 . 294.304 28.397 156.736

tained

¥ Anst. Edacutv® r',f y




